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DR. HENRY ^AUSTIN (Emaku- 
l&m): Sir, I beg to move:—

m is  House do further ex
tend upto the last day of the next 
session'the time for the presenta
tion of the Report of the Com
mittee of Privileges on the question 
of privilege regarding handcuffing 
of Shri Ishwar Chaudhry, M.P., 
referred to the Committee on the 
80th August, 1974."
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MR. SPEAKER: The question is:

“That this House do further ex
tend upto the last day of the naxt 
session the time for the presenta
tion of the Report <rf the Committee 
of Privileges on the question of 
privilege regarding handcuffing of 
Shri Ishwar Chaudhry, M.P., ret- 
ferred to the ipoixur t̂tee on the 
30th August, 1974."

The motion was adopted.

14.10 hrs. , ’

MOTION OP NO-CONFIDENCE IN 
THE COUNCIL OF MINISTERS

MR. SPEAKER There is the Wo- 
Confidence Motion.

SHRI JYOTIRMOY BOSU (Dia
mond Harbour): With your permis
sion, Sir, I seek the leave of the 
House to move my motion.:

“That this House expresses its 
lade of confidence in the Council 
of Ministers.”


